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‘  HIGH COURT OF DELHI AT NEW DELHI
i : -

No. 18 /Rilles/DHC . . : Dated: ?:o[oi[:zai;

~

PRACTICE DIRECTION

Hon'ble: the- Chxef Justice, in continuation ‘of the earlier Practice Direction
. No. 4/Ru1es/DHC dated 03 03.2009, has been pleased to issue the following -
prachce chrectmns -

In case of appeals/revisions/petitions etc from. the orders of |
the DlStt’lCt Courts or Ttfibunals, Memo of Parnes shall be:

_filed in the form appended, with these chrectlons _giving
detaﬂed partlculars i.e. cause title, date of demsmn and name
of the Dlstnct Court/Tnbunal which passed the 1mpugned_‘
order or judgment. ‘
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The Practlce Direction will come mto force unmedlately
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L E ' N ) REGISTRAR GENERAL .
Endst.No, 37176~ 3793 [&utasfone. Dated: "36[ ol[slo ,
Comr forwarded for mformatxon and necessarv action to :- v

1. - Secretary (Law & Justice), Govt. of NCT of Dell‘u De1h1 Secrctanat

-I.P.Estate, New Delhi.
The District & Sessions Judge, Deﬂ'n
President/Secretary, Supreme Court Bar Assn., Supreme Court.
President/Secretary, Delhi High Court Bar Assn Delhi High Court
President/Secretary, Bar Association, Tis Hazan Courts/Patiala. House
Courts/Karkardooma Courts/Rohini Courts/Dwarka Courts.
Secretary, Supremeé Court Legal Aid & Advice Committee. B
Member Secretary, Delhi Legal Services ‘Authority, Patiala House Courts

. * Secrétary, Distt. Court Legal Aid & Advice Comumittee, Tis Hazari, Delhi.
0. PAs to Registrar -General/Registrar (Admn)/Registrar (Vig.)/ Reglstrar
(Org.) / Registrar (RKD & Protocol}/Registrar (Gen. Admn.}
1. :Registrar-cum-Secretary to Hon'ble the Chief Justice.
12. Al Joint Registrars/Dy.Registrars/Asstt. Registrars, Delhi High Court
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7.

8.  ‘Secretary, High Court Legal Aid 8 Advice Committee.
-0 )

13.  'Registrar (Computers) for uploading the Pracﬁce Direction. on: the website

of thls Court. .
14] Prwate Secretaries to Hon'ble I adges for kihd perusal of His Lordshlps

15, leranan, Delhi High Court. d ~
16 Administrative Officers’ (Juchmal,, Delhi High Court: :
17. Guard File.
18. Notlce; Board. ] ) .
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.~ IN THE HIGH COURT OF DELHI -
(Ordmary C v11/ Crunmal/AppeIlathunsdlcuon JExtra, Ordlr ary Original Civil Junsdxctmn)
APPEAL/RE,VISION/PETIIION _Nb,.;; creeniOF 20... ‘
(AppeaI/Rev151on/Pet1t10n agamst the _]udgment and order dated ......... passed by
............ wirsiennniennena(Name  and desxgnatlon of -the the Judge who. gpassed the® .
impugned order) in Suit No.__ /CaseNo. ete, . tttled .................. yereraran TP
(cause title of the case as shown in the ungugned order) : "
S N Appellant(s)/Petitioner(s) -
Vs. - . ' I :
Sttt neas T Respondent(s) ~ =~ .. .
- . MEMO OF PARTIES ) ) ' '
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Lo et seeareannann S " » - )
-2.. ..:....-...-.......: ......... :-... ............. FETTTY e hd -
C e D S S Respoxjdent(s) . o -
= ¥ . k2 . - Bl - ir‘ ) . - . ; ~
¥ - L . o i : - .
x - % Py a )




